CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

OA 1133/2004

New Delhi, this the 29" day of November, 2004

Hon'bie Mr. Justice V.S. Aggarwal, Chairman
Horn'ble Mr. S. K. Malhotra, Member (A}

Sushil Chaudhry

Son of Sh.

Resident of B-2B-101, Janakpuri,
New Deihi.

(By Advocate Shri Gagan Gupta)

Versus
1.

Govt. of NCT of Delhi

Through : Chief Secretary
5, Sham Nath Marg,
Dethi — 110 054.

The Director
Directorate of Education
Old Secretariat

Delhi. '

The Joint Director (Admn.) (Estt.-il)
Department of Education

Old Secretariat

Delhi.

The Deputy Director
Department of Education
Old Secretariat

Delhi.

The Joint Secretary (Education)
Oid Secretariat

...Applicant.

Delhi. ...Respondents.

(By Advocate Shri George Paracken)

O RDER (ORAL)

Hon’bie Mr. Justice V.S. Aggarwal, Chairman

The applicant (Sushil Choudhry) has a prolonged litigation.

in_all faimess to the parties counsel it must be stated that our attention

was drawn as to how an individual had to run from pillar to post. This has to be

so stated that applicant earlier had been shown senior to certain other persons

_ like Shri S.D. Sharma and others. Subsequently, Shri S.D. Sharma even filed 2

s g —



A by —



